FORMB

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process)Regulations, 2016)

FORTHEATTENTIONOFTHE STAKEHOLDERS OF MTC ECOM PRIVATE

LIMITED ‘
SI.No. | PARTICULARS DETAILS
l. Nameofcorporatedebtor MTC ECOM PRIVATE LIMITED
2. | Dateofincorporationof corporatedebtor 08/12/2011
3. | Authorityunderwh ichcorporatedebtorisincorpo [ROC-Mumbai
rated/
registered
4| Corporate Identity No. / Limited Liability |074999MH2011PTC224691
Identification No.ofcorporate debtor
5 p : o 201 A 2ND FLOOR, PINNACLE
Addres‘.s of the registered office and principal CORPORATE PARK. BUILDING
office (1far|y) ofcorporatedebtor NO.19. A WING, BKC, BANDRA EAST.
MUMBAI Mumbai City MH 400051
6. | Date of closure of Insolvency Resolution 26/07/2022
Process
7. | Liquidation commencement date of corporate [26/07/2022 Certified C opy and information
debtor recd. On 10/11/2022
8. | Name and registration number of the Balaji Shrirang Sagar
insolvency professionalactingas liquidator ~ [Reg.No.IBBI/IPA-001/IP-P01555/201 8-
2019/12441
A d e-mail of the liquid Add:- Sr. No.21/5, Opp. Creative Camio,
% | Al :" .ehmha'go ﬂ;e SROCTA) Near PCMC — D Ward Office, Rahatani,
registered with theBoar: Pune - 411027,
. Email: balaj isagar381973 @gmail.com |
Add d e-mail to be used fi Add:- Sr. No.21/5, Opp. Creative Camio
e e a(r; mal.thoh I%tse'd & Near PCMC — D Ward Office, Rahatani,
correspondence with the liquidator Pune — 411027
Email: mtecirp@gmail.com
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Last date for submission of claims

09/12/2022

Notice is hereby given that the National Company Law Tribunal Mmbai has orderedthe
commencement of liquidation of the MTC ECOM PRIVATE LIMITED on 26/07/2022.

The stakeholders of MTC ECOM PRIVATE LIMITED are here by called upon to submit their

Claims with proof on or before 09/12/202. to the li
itemNo. 10,

"

quidator at the address mentioned against

The financial creditors shall submit their claims with proof by electronic means only. All
othercreditorsmay submit the claims with theproof in person,by post orby electronicmeans.

Submission of false or misleading proof of claims shall attract penalties.

Name and signature of liquidator
Date and place:

P

: Balaji Shrirang Sagar

1171172022

. Pune




